
Date of 
Receipt

Amount Claimed 
(Rs.)

Date of 
admission 
/updation

Amount of claim 
admitted (Rs.)

1
Commercial Tax 
Department, Govt of 
Rajasthan

Operational Creditors 
(Govt. Dues)

2.10.2025 115,930,451 10.02.2026 115,930,451 No - - - - - - - - - - -  - 

2

CT & GST Circle, Jajpur 
(Finance Department, 
Govt. of Odisha)

Operational Creditors 
(Govt. Dues)

18.10.2025 58,65,54,472 10.02.2026 58,65,54,472 No - - - - - - - - - - -  - 

3

EPFO

Operational Creditors 
(Govt. Dues)

07.10.2025 73,370,222 4,872,894 - - - - - - - 68,497,328

Claim admitted as per 
the balancesheet and 
ledger provided by the 
CD

- -  - 

4
The Commissioner, 
Commercial Taxes, West 
Bengal

Operational Creditors 
(Govt. Dues)

03.12.2025 17,572 10.02.2026 17,572 No - - - - - - - - - - -  - 

5
Sunil Kumar, DCIT, 
CTRCLE-73(1), DELHI

Operational Creditors 04.11.2025 3,368,560 10.02.2026 3,368,560 No - - - - - - - - - - -  - 

Total           192,686,805            124,189,477                 -                -             -                  -                        -                 -                 -                       -               68,497,328                                   -                         -                             -                               -   Total

 Under 
Verification (In 

Rs.) 

ContingentAmount of claim 
Inadmiss ible

Reason for Claim not 
admitted

Details of Claim
received

Name of the Corporate Debtor: M/s Coronation Infrastructure Private Limited; Date of Commencement of CIRP: 17.09.2025; List of Creditors as on: 01.06.2026

Annexure-7

Summary of List of Operational Creditors (Government Dues) w.r.t. Form B
Details of 
Security 

Interest, if 
any

Details of any 
retention of 

title 
arrangement 
in respect of 

goods or 
properties, if 

any

Details of 
guarantee, 

if any, 
held in 

relation to 
claim

Details of any 
mutual credit, 
debts etc. -
may be set off 
against the 
claim, if any

Details of Claim
admitted

Whether 
related 
party?

% Voting 
Share in 

CoC 
(where 

applicabl
e)

Amount 
of 

Conting
ent 

Claim 
(Rs.)

Sr. 
No.

Name of creditor RemarksAmount of 
any 

mutual 
credit, 

debts etc. - 
may be set 
off against 
the claim, 

if  any 

Nature of Claim


